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Pollution in Damodar River 

3880. SHRI BALASAHEB VIKHE 
PATIL: Will the PRIME MINISTER be 
pleased to state: 

(a) whether Governmenfs attention has 
been drawn to the news item in Economic 
Times dated 22 July, 1983 that river Damo-
dar has become highly polluted because 15 
industries, a ll in public ector, are di$Charg-
ing untreated water into the river; 

(b) whether Central Government have 
taken a note of this di turbing situation; 

(c) whether Central Government have 
moved into the matter and asked the under-
takings to immediately stop discharging po)-
luted water ; and 

(d) if so, the names of the undertakings 
and action taken by Centre against them ? 

THE DEPUTY MINISTER IN TH DE-
PARTMENT OF ENVIRONMENT (SHRI 
DIGVIJA Y SINH) : (a) Yes, Sir, 26 in-
dustries including 21 public sector units are 
discharging polluted water into the river. 

(b) Yes, Sir. 

(c) The Central Board for the Preven-
tion and Control of Water Pollution had 
convened a meeting of the officials of the 
concerned State Pollution Control Boards 
and polluting industries. These industries 
have been directed to submit phasewise pro-
gramme for pollution control. The prosecu-
tiog against non-compliance for pollution 
control can be launched only by the State 
Pollution Control Boards. 

(d) Does not arise. 
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Central investment in Industries 

3882. SHRI NIREN GHOSH: Will 
the Minister of IND USTR Y be pleased to 
state : 

(a) the amount of Central investment 
made by way of sett:ng up new industrial 
units during the last three years, State· wise ; 
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(b) the number of such indu trial un' s 
State-wise ; and 

(c) the amount of projected investment 
unit-wise and State-wise ? 

THE MINISTER OF INDUSTRY (SHRI 
NARAYAN DATI TIWARI): (a) to (c). 
Information is being collected and will be 
laid on the Table of the House. 

Utili ation of Special Central Assistance 

3883. SHRI GIRIDHAR GOMANGO: 
t1 .WiIl the Minister of HOME AFFAIRS be 

pleased to state: 

(a) whether the Special Central As is-
tance by his Minist ry has been utilised by 
the States in Integrated Tribal DeVelopment 
Agency areas for different programmes; 
and 

(b) if so, the State plan outlays and 

Year 

1980-81 

1981-82 

1982-83 

State Plan 
Allocation 

8472.09 

9209.22 

10702.31 

S.C.A. Released 

775.35 

1022.00 

1200.00 

Completion of Orissa Alumina-Aluminium 
CompleX' 

3884. SHRI GIRTDHAR GOMANGO: 
Will the Minister of STEEL AND MINES 
be pleased to state : 

(a) whether the construction of different 
units of Orissa Alumina-Aluminium Com-
plex has been started ; 

(b) if so, the particulars of the agencies 
which got work order from NALCO and 

Special Central Assistance received by each 
Integrated Tribal Development Agency (tur-

ing Annual plans of Sixth Plan in Orissa 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 

rliAR RANJAN LASKAR) : (a) arid (b). 
Special Central assistance is relea d to the 
State as a lumpsum and is not distributed 
Integrated Tribal Development Agency-Wi . 
The State Governments release sp~lal 

Central assistance received from the Mi6i-
stry of Home Affairs to the Integrated 
Tribal Development Agencies. 

Integrated Tribal Development Agency-
wise accounts are not mairrtained in the 
Ministry of Home Affair. The amounts 
relea ed to the Tribal sub-Plan Area and 
expenditure incurred as reported by the 
Government of Orissa during the fii'st three 
years of the Sixth Plan are as below : 

(Rs. in lakhs) 

Expenditure Reported 
State Plan S.C.A. 

8472.09 724.27 

2909.22 992.77 

10702.31 1199.48 

estimated cost of the work therefor, item-
wise; 

(c) whether Government of Orissa and 
some public sector undertakings have also 
received the order from NALCO authority ; 

(d) if so, the nature of the work therefor: 
and 

(e) the measures taken by his Mini ry 
to see that the works entrusted to different 




